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has tg finance it but after a lapse of
more than 4 years, no progress has
yet been made on this issue for which
lakhs of farmers are at a stage of
frustration and are i a great con-
cern. The drainage schemes which
was sent to the Central Water
Control Board is yet to be cleared
up by them.

1 would, therefore, draw the imme-
diate attention of the hon. Minister
for Irrigation to this problem for
rendering the long pending problem
to be solved, specially when the rainy
season has started and high flood is
expected at any moment.

(ii) RESUMPTION OF OIL EXPLORATION
IN PILIIT DISTRICT OF
UTTAR PRADESH
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(iii) REPORTED NON-SUPPLY OF RAW
MATERIAL BY STC, SAIL AND INDIA
PETROLEUM T0 WEST BENGAL

SHRI SUDHIR GIR]I (Contai): A
critjcal situation has arisen in West
Bengal because of the non-perfor-
mance of their respective obligations
by three Central Government agen-
cies, viz, The Indian Petroleum, the
State Trading Corporation and the
Steel Authority of India. The West
Bengal Government deposited in ad-
vance with them an amount of
Rs. 21.21 crores for the supply of
raw materials, but they have neither
supplied the materials ordered for
nor are they refunding the money
in spite of repeated demands. An ap-
prehension has, therefore, gained
ground that these units have invested
the amount of Rs, 21.2] crores inm
other fields.

I would, therefore, request the hon.
Minister to kindly take remedial
measures immediately in view of the
fact that the economic development
of West Bengal is being hampered to
a great extent for want of materials.

(v) PURCHASE OF JUTE BY JUTE CoORP-
PORATION OF INDIA IN PURNEA AND
SAHARSA DISTRICTS OF BIHAR
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